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3. The rates include packing charges 
but exclude excise duty, sale-tax, other 
taxes, transportation charges etc. As 
regards, transportation, the rates include 
postal charges for sending it by 
Registered Post so long as the material to 
be sent, weighs upto 500 grms. If the 
weight is more it will be sent by Rail un-
der 'To Pay' to the nearest Railway Station 
in India and R/R will be sent by 
Registered Post. 

4. The Charges will be madefor multiples of 1/2 metre length and whenever necessary part thereof will b

5. A single transaction will be made 
f)or minimum of 10 metres either only 
picture or both picture and sound. If the 
material for lesser length is purchased, the 
charges will be made for 10 metres. 

6. An amount Of Rs. 65/- will be 
collected towards Search Fee for each 
transaction. This will be in addition to the 
per metre charges. 

Officer-in-Charge  of Distribution 

Corruption in Rashtriya Chemicals 
and Fertilizers 

3097. SHRI ASHIS SEN:- 
SHRI MOTURU HANUMAN-
THA RAO: SHRI  
MOHAMMED  AMIN: SHRI 
M. A. BABY: 

Will the Minister of AGRICULTURE 
be pleased to state; 

(a) whether Government are aware 
that there is rampant corruption going on 
in the Rashtriya Chemicals and Fertilizers 
Limited; 

(b) if so, the details thereof; and 
(c) the action taken to stop the 

•orruption? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN 
THE MINISTRY OF AGRICULTURE  
(SHRI  R.  PRABHU):   (a) 

and (b) There is no rampant corruption in 
Rashtriya Chemicals and Fertilizers 
Limited (RCF). However, Central Bureau 
of Investigation has registered 7 cases 
against the officers of RCF since 1986, 2 
in 1986, 3 in 1987 and 2 in 1988. These 
are at different stages of 
investigation/follow-up action. 

(c) The management is givingo more 
stress on preventive measure's, to stop 
corruption. 

Workers   Rendered   Jobless due to 

Modernisation/Rationalisation of 
Work-Force 

3099. SHRI CHATURANAN MISH-
RA: Will the Minister of LABOUR be 
pleased to state: 

(a) whether Government have made 
any estimate of the number of workers 
rendered jobless as a result of 
modernisation and rationalisation of 
work-force in industries, private and 
public sector; 

(b) if so, the details thereof; and 

 

 


